
acquired maturity and substance and there has been 
considerable enhancement of bilateral trade and economic 
cooperation. The Chinese President Jiang Zemin visited 
India last year. A significant outcome of this visit has been 
the signing of an agreement on Confidence Building 
Measures in the Military Field along the Line of Actual Control 
in the India-China border areas.

With regacd to Bangladesh, an Indo-Bangladesh Treaty 
on Sharing of Ganga Waters was signed on December 12, 
1996 which provides a detailed formula for sharing of the 
water flow during the lean season and more specifically 
between March 1 and May 10. The Treaty is for 30 years 
but with provision for mandatory reviews after five year 
intervals. Either side can also call for a review after two 
years.

Indo-US relations have expanded remarkably over the 
last few years. Economic reforms in India have provided a 
further fillip to this process. Trade and investments are now 
a cornerstone of revitalised Indo-US relationship. It is 
Government’s endeavour to continue to further improve and 
strengthen friendly relations and mutually beneficial bilateral 
cooperation with the United States. Government will also 
take the initiative in establishing early high level contacts 
with the key figures of new administration team. India’s 
relations with the Russian Federation continue to be 
characterised by friendship and cooperation based on trust 
and confidence. Indo-Russian relations are multifaceted and 
encompass different sectors. Efforts are consistently being 
made to further strengthen the close and friendly relations 
between the two countries and to imbue them with new 
content. With the above in mind, the tradition of intensive 
high level exchanges between our two countries has been 
further built upon since the installation of the United Front 
Government. I visited Moscow to co-chair the third session 
of the Indo-Russian Inter-GoVernmental Commission on 
Trade, Economic, Scientific, Technological and Cultural 
cooperation, which comprehensively reviewed Indo-Russian 
cooperation in the trade, economic and other fields and 
ironed out pending issues in areas under its jurisdiction.

The liberalisation of economy has opened up a vast 
range of possibilities and has offered new forms of beneficial 
association with countries abroad. Trl this context, endeavour 
is to ensure projection of India’s economic potential and 
capacity in a manner, where the necessary external 
contributions to Indian economy will continue, safeguarding 
the socio-economic well being of the people and 
improvement in their quality of life.

Prime Minister visited Bangladesh and Mauritius on 
bilateral visits. During his visits to Harare, Rome and Davos 
to attend the G-15 Summit, World Food Summit and the 
annual meeting of World Economic Forum, he held wide 
ranging discuss ons with several world leaders. Prime 
Minister’s visits have helped to enhance the level and

content of India’s relations with these countries. Several 
agreements for cooperation were signed during these high 
level visits.

Conference by Central Council for 
Health and Family Welfare

*33. SHRI HARIN PATHAK : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state :

(a) whether the Central Council for Health and Family 
Welfare had organised three day conference in Delhi in the 
month of October,. 1995; and

(b) if so, the main recommendations and observations 
made at the conference regarding implementation of family 
welfare plans, targets achieved and those to be achieved 
by the turn of the 20th Century ?

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI ) : (a) Yes, Sir.

(b) In the main Resolutions pertaining to the Family 
Welfare Programme, the Central Council of Health and 
Family Welfare complimented the States/Union Territories 
which had achieved the goals of 2000 A.D. and those which 
were close to the goals. The States lagging behind, were 
urged to give high priority to the Family Welfare Programme. 
The CCH&FW also endorsed the initiatives of the 
Government of India to replace quantitative targets by 
qualitative indicators.

[Translation]

Non Functioning of Important Equipments

*34. DR. BALIRAM :
SHRI S. RAMACHANDRA REDDY :

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state :

(a) whether equipments for operation, X-ray and other 
medical check ups like radio-therapy machines are not 
functioning in Safdarjung, Dr. Ram Manohar Lohia, Loknayak 
Jai Prakash Narayan and other Government hospitals in 
Delhi ;

(b) if so, the reasons therefor;

(c) whether people have lost faith in the Government 
hospitals due to the negligence of the administration in the 
hospitals; and

(d) if so, whether the Government propose to take action 
against the guilty persons after conducting high level enquiry 
into the entire matter ?

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI) : (a) and (b) Most of the diagnostic and 
radioiogy/radio-therapy equipments and those required for 
conducting operations are functioning in the Central 
Government Hospitals. Govt, of NCT of Delhi have reported



that except a few units in X-ray/C.T. Head Scan in Lok 
Nayak Jaiprakash Narain Hospital and X-ray machines in 
Guru Teg Bahadur Hospital, all equipments in the hospitals 
under Government of NCT of Delhi are functioning properly. 
The C.T. Scan in Gobind Ballabh Pant Hospital is being 
replaced. Maintenance/repair of equipments is a continuous 
process and whenever any equipment goes out of order, it 
is got repaired at the earliest possible mainly by relying on 
the Annual Service Contract. Purchase of spares and 
ancillaries takes time occasionally because items have to 
be imported at times.

(c) No, Sir. Government hospitals are working for the 
benefit of thousands of people and offering specialised 
patient care services.

(d) The Directorate General of Health Services/Ministry 
of Health and Family Welfare are periodically monitoring 
the functioning of hospitals. If any case of negligence or 
apathy comes to notice, action is initiated to punish those 
found responsible.

[English]

Subsidy to Ship Building Industry

*35. SHfll L. RAMANA :
DR. T. SUBBARAMI REDDY :

Will the Minister of SURFACE TRANSPORT be pleased 
to state :

(a) whether the Government have not taken any 
decision on the demands of the Indian Ship building industry 
for provision of subsidy;

(b) if so, whether the Indian shipyards are not at present 
receiving any Government subsidy for ship building or 
interest differential on the loans;

(c) if so, whether the ship building industry has urged 
the Government to look into their demands favourably, as 
the Indian shipyards are facing unfair competition in ship 
building as well as for exports;

(d) the time by which a final decision for providing 
subsidy to the ship building industry is likely to be taken;

(e) whether there is any proposal to frame a new policy 
for ship building industry; and

(f) if so, the details thereof ?

THE MINISTER OF SURFACE TRANSPORT (SHRI 
T.G. VENKATRAMAN ) : (a) to (f) In order to revive the 
Shipbuilding Industry, a revised Pricing Policy for construction 
of ocean-going vessels in Indian Public Sector Shipyards 
was introduced in September, 1993 for a period of two 
years. The Policy, inter alia, envisaged availability of 
Shipbuilding subsidy of 30% over and above the basic price 
(20% payable by the Government and 10% by the 
shipowner) and availability of interest differential subsidy on 
loan of 9% upto an extent of 80% of the cost of the ship.

The subsidy is being paid to the Shipbuilding orders 
concluded during the currency of the said Policy.

The Shipbuilding Industry has represented to the 
Government for extension of the subsidy scheme and also 
to include export orders, which is under consideration.

New Surface Transport Policy

*37. SHRI NAMDEO DIWATHE : Will the Minister of 
SURFACE TRANSPORT be pleased to state :

(a) whether 57th Annual Session of Indian Road 
Congress recently held at Nagpur made series of innovative 
recommendations of far reaching importance on new surface 
transport policy;

(b) if so, the details thereof and the reaction of the 
Government thereto; and

(c) the details of fresh policy changes finalised/under 
consideration for strengthening network of roads to meet 
growing transportation requirements ?

THE MINISTER OF SURFACE TRANSPORT (SHRI 
T.G. VENKATRAMAN) : (a) and (b) At the 57th session of 
Indian Roads Congress, issues relating to design, 
construction, maintenance, funding and management of 
roads and bridges were discussed. IRC’s recommendations 
are duly considered by the Government in deciding on policy 
changes, updating of specifications, codes of practices and 
construction technology.

(c) The Government has recently approved of new policy 
initiatives with regard to acquisition of land and for attracting 
and facilitating private investment in National Highway 
development.

Population by 2040

*38. SHRIMATI JAYAWANTI NAVINCHANDRA MEHTA: 
SHRI K.H. MUNIYAPPA :

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state :

(a) whether attention of the Government has been drawn 
to the newsitem captioned “India will be most populous 
nation by 2040” appearing in the “Times of India” dated 
January 19, 1997;

(b) if so, the details of the study conducted in this 
regard; and

(c) the steps taken to check the growth of population?

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL 
SHERVANI) : (a) Yes, Sir

(b) The Technical Group on Population Projections* 
constituted by the Planning Commission under the 
chairmanship of Registrar General of India has prepared


